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Accommodation to the Children’s
of Retiring Govt. Employees

3840. SHRI V. SREENIVASA
PRASAD:

SHRI T. S. NEGI:
SHRI OSCAR FERNANDES:

SHRI BALASAHEB VIK-
HE PATIL:

SHRI CHANDRABHAN
ATHARE PATIIL:

DR. VASANT KUMAR

PANDIT:

SHRI DAYA RAM
SHAKYA:

SHRI RAM VILAS PAS-
WAN:

Will the Minister of WORKS AND
HOUSING ©be pleased to refer to
the reply given to Unstarred Ques-
tion No. 1738 on the 23rd June,
1980 regarding Government accom-
modation to the children of the re-
tiring Government employees and
state:

(a) whether a final decision in
this regard has since been taken;

(b) if so. what; ang

(c) if not, what are the hurdles
coming in the way of the Gov-

ernment iy arriving at an early final
decision ip this regard?

THE MINISTER OF PARLIA-

MENTARY AFFAIRS AND WORKS
AND HOUSING (SHRI1 BHISHMA
NARAIN SINGH): (a) No, Sir.

(b) Doss not arise.

pecteg to be taken shortly.
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